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(c) The reasons for the shortfall during severage system; 
the years 1989-90 and 1990-91 are:- 

(iii) Slow progress by ~OntraCbrS. 
(i) Delayed cwmpleth of extem/ 

electrification work and mnnec- 
tion; (d) Concrete programmes have been 

chalked out for construction of flats during 
(ii) Delayedconnectionof water and the next three years as under:- 

SI. No. Year Target for constructions flats 

Total 88,500 

Influx of Spurious Drugs 

2683. SHRl TARA CHAND KHAN- 
DELWAL: 

SHRl BALRAJ PASSI: 
SHRIMATI SUMITRA MA- 

HAJAN: 
SHRIMATI MAHENDRA 

KUMARI: 
SHRl PRABHU DAYAL KATH- 

ERIA: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the Union Government 
propose to monitor the production of durgs 
and medicines by small scale units to check 
the growing influx of spurious durgs; 

@) if so, the details thereof; 
(c) the number of deaths occurred due 

to consumption of spurious drugs in the 
country during the last one year; 

(d) whether the Union Government 
have conducted any raids on manufadurer 
af spurious drugs units in the country during 
lhe last three years; a d  

(e) il so, the details thereof and steps 
Government propose to take to check the 
sale and production of spurious drugs in the 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D.K. THARA DEVl 
SIDDHARTHA): (a) and (b). Underthe Drugs 
8 Cosmetics Act, 1940 and Rules thereun- 
der, the State Governments are repons'ble 
for exercising and monitoring control over 
durgs manufactured, sold and distributed by 
all companies, including small scale units in 
the country. 

(c) The Commissioner, Food 8 Drugs 
Administration, Maharashtra had informed 
that death of one patient occurred in the 
Bombay Hospital, Bombay, folbwing ad- 
ministration of Sodium BiGarbonate Ink- 
tion manufactured by M/s lntra Laboratory, 
Patna, Bihar. 

(d) and (e). Astatement giving detaibof 
raids conducted by Central Drugs In- 
tors on rnanufacturersof spurious drugs in 
the country during the last three y m  is 
attached. 
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